
853 23 NOVEMBER 1956 Employees’ Provident S54
Funds (Amendment) Bill

DELIVERY OF BOOKS (PUBUC
LIBRARIES) AMENDMENT BILL
Secretary: Sir, 1 lay the Delivery of

B o c^  (Public Libraries> AaienidUiient 
Bill, 1956, as passed by Rajya Sabha, 
on the Table of the House.

BUSINESS ADVISORY COMMITTEE
Forty-third Report

Sardar Hnkam Sinfli (Kapurthala> 
Bfaatinda): I beg to present the Forty- 
third Report of the Business Advisory
Committee.

BUSINESS OF THE HOUSE

of Partiamcntary
AftUrs (Shri S i^ a  Naraym Sfaitaa):
Sir, I beg to announce the order of
Government business for this House
lor the week commencing 26th Novem­
ber, 1956.

Business left over from the order
paper for today will be taken up for
di^K>sal first except that the Repre­
sentation of the People (Fourth
Amendment) Bill may be brought up 
later during the week.

Other items of business thereafter 
win be as under:— •

Motor Vehicles (Amendment) Bill, 
as reported by a Joint Com­
mittee.

Suppression of Immoral Traffic in 
Women and Girls, as reported
by a Select C^ommittee.

Government Resolution seeking 
approval of President’s pro­
clamation in respect of K e r ^
State.

Central Sales Tax Bill.
All the Bills mentioned by me are 

for consideration and passing.

The Administration of Evacuee Pro­
perty (Amendment) Bill will be taken
up before the Displaced Persons
(ComP9)as&tion and Rehabilitation)
Anttmdmcfnt BUI, because it is a conse- 
q^mtial Mem ot business.

FOREIGNERS LAWS (AMEND­
MENT) BILL*

The Minister of Legat Affairs (SliH
Pataskar): On behalf of Pandit G. B.
Pant, I beg to move for leave to intro­
duce a Bill further to amend the 
Foreigners Act, 1946, and the Regis­
tration of Foreigners Act, 1939.

Mr. Speaker: The question is:
*Tb»t Jm w  be gnnted to ii

troduce a Bill further to amend
die Foreigiien Act, 1946, and the 
Begiftimtion of Foreigners Act.

The motion was adopted.
Shri Patasker: 1 introduce the Bill,

ROAD TRANSPORT CORPORA­
TIONS (AMENDMmrr) b i l l * *

of Railways and
Tfanspert <Stoi Lai Bahadur Siiastri):
I beg to move for leave to introduce
a Bill to amend the Road Transport
Corporations Act, 1950.

Mr. Speaker: The question is:
“That leave be granted to in­

troduce a Bill to amend the Road
Transport Corporations Act, 1950**.

. The motion was adopted.
Shri Lai Bahadur Shastri: I intro­

duce the Bill.

EMPLOYEES’ PROVIDENT FUNtJS 
(AMENDMENT) BILLf

The Deputy Minister of LalMwr 
(Shri Abid AU); X beg to move toe
leave to introduce a Bill further to> 
amend the Employees* Provident
Funds Act, 1952.
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